CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH, AHMEDABAD

0.ANo. 310/1992
Ahmedabad this the 5™ day of October, 1999.

Hon’ble Mr. V. Ramakrishnan, Vice Chairman
Hon’ble Mr. P.C. Kannan, Judicial Member

1. Liyagat Ali Khan
2.  Kunjbihar Arora
3. Daulat Ram O.
4. Melville Q.

5. Kaluram S

6. Gehrilal G.

7.  Lekhraj

8. Bugdad Khan

9. Ramswarup N
10.  Virendrasinh

11. Pumasinh

12. Robertfield

13. Ratanchand

14. Hamid Hussain
15. Kanailal C.

16. Jodhsingh

17. RameshchandraK

18. Sunil Wilson '

19. Prabhunarayan Sinh

20. Samsuddin

21. Rupendrakumar Sharma
22. Jugal Kishor M

23. Mohmad Sarif

24. Noratmal

25. Hargovinddas K.

26. Ahmedali
27. Abdul Hafiz
28. Chotulal G.

All above applicants are working as Diesel Assistants in
Ajmer Division of Western Railway and working at Gandhidham.
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Address for service of notice:

Clo. Liagat Ali Khan

F.C.IL Colony

Qtr.No.237/C, Gandhidham .
Kutch. Applicants

By Advocate: Mr. K K. Shah

VERSUS

1. Union of India, to be served through
General Manager (W. Rly.)
Head Quarter Office,
Churchgate, Bombay.

2. Divisional Railway Manager
Western Railway
Ajmer.

3.  Divisional Mechanical Engineer
Western Railway,
Ajmer.

4.  Paunikar Prem Mahadev

5.  Chandraprakash Mali

6.  Sarvesh Kumar Mishra

The respondents No. 4,5 & 6 are working under

Respondent No.3 and are to be served through him. Respondents.

By Advocate: Mr. N.S. Shevde for R-1 to 3.
Mr. Y.N. Oza for R4 to 6.

ORDER (Oral)

Hon’ble Mr. V. Ramakrishnan, Vice Chairman.




- 3 =

We have heard Mr. K.K. Shah earlier and Mr. Shevde for the

respondents now.

2. The applicants are rankers to the level of Diesel Assistant in the
Western Railway. The dispute in the OA relates to the seniority vis-2-vis
direct recruits. The applicants herein submit that they were promoted as
Diesel Assistant on adhoc basis and some of them have been holding the
post of diesel assistant continuously from 1986 and some others from 1987
and 1988. We are now informed that an identical issue pertaining to the
same seniority list was also under challenge before the Jodhpur Bench of
this Tribunal in OA 404/92, Madan Lal & Ors. Vs. Union of India &
Ors.and also six other batch of connected cases where also the dispute was
regarding inter se seniority list between rankers and direct recruits. Mr. KK
Shah submits that this has been disposed of by the Jodhpur Bench on
72.12.1998 and he has collected a copy of this order of the Jodhpur Bench.
A copy of the Jodhpur Bench judgment is taken on record. Mr. Shevde after
going through the judgment of the Jodhpur Bench submits that the issues
involved in the present OA are the same which were considered by the
Jodhpur Bench in OA 40492 decided on 22.1298. We record the
submissions of Mr. K.K. Shah and Mr. Shevde.

3.  In the light of the submission of both counsel we direct the Railway
Administration to regulate the seniority of the present applicants as per the
direction of the Jodhpur Bench of the Tribunal dated 22.12.98 while
deciding the OA 404/92 and other batch of connected cases. Mr. Shevde
says that the implementation of the order of the Jodhpur Bench in OA

404/92 will also cover the implementation of our present direction.




4.  With the above direction, the OA is finally disposed of. No costs.

(P.C. Kannan) (V.Ramakrishnan)

Member(J) Vice Chairman .

Vic.




CENTRAL ADMINISTRATIVE TRIBUNAL
- AHMEDABAD BENCH, AHMEDABAD

0.A.No. 310/1992
Ahmedabad this the 5™ day of October, 1999.

Hon’ble Mr. V. Ramakrishnan, Vice Chairman
Hon’ble Mr. P.C. Kannan, Judicial Member

1.  Liyagat Ali Khan
2. Kunjbihan Arora
3.  Daulat Ram O.
4.  Melville Q.

5.  Kaluram S

6.  Gehnlal G.

7.  Lekhraj

8.  Bugdad Khan

9.  Ramswarup N
10.  Virendrasinh

11. Pumasinh

12.  Roberttield

13. Ratanchand

14. Hamid Hussain
15. Kanailal C.

16. Jodhsingh

17. Rameshchandra K

18.  Sunil Wilson

19. Prabhunarayan Sinh

20. Samsuddin - = e ——
21.  Rupendrakumar Sharma —

22. Jugal Kishor M

23. Mohmad Sarif

24. Noratmal

25. Hargovinddas K.
26. Ahmedali

27. Abdul Hafiz

28. Chotulal G.

All above applicants are working as Diesel Assistants in
Ajmer Division of Western Railway and working at Gandhidham.




Address for service of notice:

- Clo. Liagat Ali Khan

F.C.I. Colony

Qtr.No. 237/C Gandhidham

~ Kutch. Applicants

By Advocate: Mr. K.K. Shah

VERSUS
| o ¢ Union of India, to be served through
General Manager (W. Rlv.)

Head Quarter Office,
Churchgate, Bombav.

2 Divisional Railway Manager
Western Railway
Ajmer.

3. Divisional Mechanical Engineer
Western Railwav.,
Ajmer.

Paunikar Prem Mahadev
Chandraprakash Mali

Sarvesh Kumar Mishra

_ lhe respondents No. 4.5 & 6 are working under

Respondent No.3 and are to be served lhmu"h him.

By Advocate: Mr. N.S. Shevde for R-1 to 3.
Mr. Y.N. Oza for R-1 1o 6.

CRDER (Gral)

Hon’ble My, V. Ramakrishnan, Vice Chatrman.

Respondents.
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We have heard Mr. KL Shah carlier and My Shevde tor the
respondents now. :
|
2. Tlfc applicants are ranhers (o the level of Diesel Assistant in the |
Western Railway. The dispute in the OA relates to the seniorify vis-d-vis
direct recruits. The applicants herein submit that thev were promoted as
Dicsel Assistant on adhoc basis and some of them have been holding the |
post of diesel assistant continnously from 1586 and some others from 1987 |
and 1988, We are now informed that an idenfical issue pertaining o the
same sentority list was also under chaliepoe hejore the Jodhpur Beneh of
this Tribunal in OA 40492, Madan Lal & Ors. Vs, Union of India & ’
Ors.and also six other batch ol connevted enses where also (he dispute was ¥
e nter se scndortly st betwween rankers and diteet reciuils. Mr, K2
Shah submits that this has heen disposed of by the Jadhpor Bench on
22.12.1998 and he has collected a copy of this order of the Jodhpur Bench.
A copv of the Jodhpur Bench jndoment is talen on record. My Shevde afier [ E
gong through the judumcnt of the Jodbpur Dench submits that the issues ; |
mvolved i the present OA are the same which were considered by the ¢ | |
Jodhpur Bench in OA 40492 dedided on 221298 We tecoid e |
submissions of Mr. K K. Shah and Mr. Shevde }
_ |
|
3. In the light of the submission of both counsel we direct the Ranlway | |
Admnistration to regulate the whionls of e present appiicants as per the 5
direction of the Jodhpur Rench of the Tribunal dated P2 1298 syhile
deciding the OA 30492 and oier baiodl of conneoied cases, Mo Shavde {
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above direction, the OA 15 linallv disposed of

No costs.

’ |
(V.Rama krishna n%
Vice ¢ hairman
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CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH, AHMEDABAD

O.ANo. 310779002
Ahmedabad this the 3™ day of October. 1999,

How’ble Ay, V. Rama krishnan, Vice ( hairman
- Hon'ble My, 2.C Fannan, Judicial Mcwber

L Livagat Ali Khan
2. Kunjbihari Arora
3. Daulat Ram O,

4 Melville ().

3. KRailuram S

0. Gehrilal G.

7. Lekhra

8. Bugdad Khan

9 Ramswarup N

10.  Virendrasinh

11, Purnasinh

2. Robertlicld

}3. Ratanchand

I4. Hamid Hussain

15, Kanailal C.

16, Jodhsingh

17.  Rameshchandra K
18, Sunil Wilson

19 Prabhunaravan Sinl
20, Samsuddin

21, Rupendrakumar Sharma
22, Jugal Kishor M

23, Mohmad Sarit

24, Noratinal

25, Hargovinddas 1.
20, Ahmedaii

27, Abdul Haliy

.\\
\ ) -
\ 28, C h(‘x‘ll{.’}! (5 B ' ol
\ A ey A B . = o { .
CTm \ AITabave applican(s are worline e Dhicsel Acgistants m
A\

\Agmer Division of W esien Ranway and woirling i Gandindham,

\
\

©




7 &

-2 -
h
Address for service ol notice:
- C/o. Liagat Ali Khan
F.C.I. Colony
Qtr.No. 237/C Gandhidham
Kutch. Applicants
By Advocate: Mr. K.K. Shah
VERSUS
1 Union of India, to be served through
General Manager (W. Rlv.)
Head Quarter Oflice.
Churchgate, Bombav.
2. Divisional Railway Manager
Western Railwayv
Ajmer,
3. Divisional Mechanical Engineer
Western Railwav.
Ajmer.

Paunikar Prem Mahadev
Chandraprakash Mali

Sarvesh Kumar Mishra

: lhe respondents No. 4.5 & 6 are working under

C\_ui:r;.

Respondent No.3 and are to be served through him.

By Advocate: Mr. N.8. Shevde for R-1 1o 3.
Mr. Y.N. Oza lor R~ 1o 0.

GRUDER (Grad)

Hon’ble Mr. V, Ramakeishnan, Vice Chatrman.,

Respondents.

©




We have heard Mro K1 Shah earlier and My Shevde tor the

respondents now.,

2. Thé applicants are rankers (o the level of Diesel Assistant in the
Western Railway, The dispute in the OA relates o the senoriy vis-a-vis
divect recruits. The applicants herein submit that thev were promoted as
Diesel Assistant on adhoc basis and some of them have been holding the
post of diesel assistant continuousiy from 1586 and some others fiom 1987
and 1988, We are now informed that an identical jssue pertainimg fo the
same sentority list was also under chalfepoe hefore the Jodhpur Beneh ol
this Tribunal in OA 40492, Madan Lal & Ors. Vs, Union of India &

Ors.and also six other bateh of connected enses where nlso fhe dispute was

1 Inter se seniority list between tankers and ditect tociuits, Mr. KK
Shah submits that this has heen disposed of by the Jodhpur Bench on

1

22.12.1998 i tected acopy of this order of the Jodhpur Dench,

22.12.1998 and lic has ol

A copv of the Jodhpur Bench jndement is talen on record M. Shevde atter

gotng through the judemcnt of the Jodbipur Deach submits that the issues

mvolved in the present OA are the same which were constdered by the
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Jodhpur Bench in OA 40492 decided on 220298, We recaid  the

submissions of Mr. K_K_ Shah and Mr. Shevde.

3. In the Tight of the siubmission of both counsel we direct the Railway
Administration 1o resulate the setionily ol the present appiicants as per the
direction of the Jodhpur Bench of fhe Tribunal datod 221208 whils
dccidinu tile OA S04 92 hnd ol baich Ui:u;imcuuti cases, M Shevde
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4, With the above direction, the

OA |5 Linallv disposed of No costs,
1 ‘I!
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(P.C, l\nnn;m) (V.Rama knshnalfj
1\’Iembér(.F) Vice Chairman
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How’ble Mr, V. Ramakrishnan, Vice Chairman
- Hon'ble My, PP.C. Kannan, Judicial Member
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CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH, AHMEDABAD

0.ANo. 31077992

. 1] o . (
Ahmedabad this the 3™ dav of October. 1999.

Livagat Al Khan
Kunjbihart Arora
Daulat Ram O,
Melville Q..
Kaluram S
Gehrilal G.
Lekhrag

Bugdad Khan
Ramswarup N
Virendrasinh
PPurnasinh
Robertficld
Ratanchand
Hamid Hussain
Kanatla] C.
Jodhsingh
Rameshchandra K
Sunil Wilson
Prabhunaravan Sinh
Samsuddin
Rupendrakumar Sharmna
Tugal Kishor M
Mohmad Sant
Noratimal

Hargovinddas 12,

Ahmedatt
Abdul Haliy
Chotulal ¢;.
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Address for service ol notice:

Cfo. Liaqgat Ali Khan

F.C.I. Colony

Qtr.No.237/C, Gandhidham

Kutch. ' Applicants

By Advocate: Mr. K.K. Shah
VEERSUS

L Unton of India. to be served through
General Manager (W, Rlv.)
Head Quarter Oflice.
Churchgate. Bombav.

2. Divisional Railwav Manager
Western Railwav
Ajmer.

o~

Divisional Mechanical Engincer
Western Railwav.,
Ajmer.

4. Paunikar Prem Mahadev

3. Chandraprakash Mali

0. Sarvesh Kumar Mishra

The respondents No. 4.5 & 6 are working under

Respondent No.3 and are to be served through him.

By Advocate: Mr. N.S. Shevde for R-1 10 3,
Mr. Y.N. Oza fui R-14 o 0.
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We have heard Mr. .}, Shal

1 carhier and My Shevde tor the

responcents now,

2. Thé applicants are rankers (o the level of Diesel Assistant in the
Western Railwav. The dispute in the OA selates to the SOy vis-a-vis
direct recruits. The applicants herein submit that they were promoted as
Dicsel Assistant on adhoe basis and some of them have been holding the
post ol diesel asststant continuously from 1680 and some others Trom 1987
and 1938, We are now informed that an identical issue pertaining o the
same sentority list was also under chalienee hefore the Jodhpur Beneh o
this Tribunal in OA J10492) Madan Lal & Ors. Vs, Union of India &

Ors.and also six other baich ot connected cases where also the dispute was

2

v

A=<l nler se scniorily st between rankers and diteet recruits, Mr. K
Shal submits, that this has heen disposed of by the Jodhpur Bench on
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22.12.1998 and lic has collected a copy of this order of the Jodhpur Bench.

A copv of the Jodhpur Bench fndoment i< talen on record. Mr. Shevde atier
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gowg through tue judgment of the Jodhipur Bench submits thal the issucs

mvolved in the present OA are the some which were considered by the
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submissions of Mr. K K. Shah and My Shevde.

3. I the hight of the submission of both counsel we direet the Ratlway
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4. With the above direction. the ( JA 1S Linally disposed ol
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Hon’ble Mr, V. Ramakrishnan, Vice Chairman
- Hon ble My, P.C. Kannan, Judicial Mcuber
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Allabove nppheants are worl-ine as Diesel Ascictants in

Armer Division o

CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDARAD BENCH, AHMEDABAD

O.ANo, 31077992

Ahmedabad this the 3™ dav of October. 1999.

Livagat A Khan
Kumnjbihari Arora
Daulat Ram O.
Melville ().
Kaluram S
Gehrilal G.
Lekhraj

Bugdad Nhan
Ramswarup N
Virendrasinh
Purnasih
Robertficld
Ratanchand
[Hamid Hussaim
Kanailal C.
Jodhsingh
Rameshchandra K
Sunil Wilson
Prabhunaravan Sinh
Samsuddin
Rupendrakumar Sharma
Tugal Kishor M
Mohmad Sant
Noratinal
Hargovinddas [
Ahmedat

Abdul Haliz
Chatulal €5,

FAvestcin Raiivaav and worling at Gandhidham,
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Address tor service ol notice:
- Clo. Liagat Ali Khan
E.C.I. Colony
Qtr.No.237/C, Gandhidham

Kutch. Applicants
By Advocate: Mr. K.K. Shah
VERSUS
L. Union of India, to be served through
General Manager (W. Rlv.)
Head Quarter Oflice.

Churchgate, Bombav.

2. Divisional Railway Manager
Western Railwav

Ajmer.

3. Divisional Mechanical Engincer
Western Ratlway.
Ajmer.

Paunikar Prem Mahadev
Chandraprakash Mali

Sarvesh Kumar Mishra

The respondents No. 4.5 & 6 are working under

> vk
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Respondent No.3 and are to be served through hin.

By Advocate: Mr. N.S. Shevde for R-1 1o 3.
Mr. Y.N. Oza [or R-1 {0 0.

CRBDER {Gral)

Hon’ble My, V. Ramakeishnan, Vice Chatrman,

Respondents.
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We have heard My KL Shah earlicr and My Shevde tor the

respondents now, |

2. '.!’lfc applicants are rankers (o the level of Diesel Assistant in the
Western Railway. The dispute in the OA relates to the SCNIOTIY vis-a-vis
direct recruits. The applicants herein submit that they were promoted as |
Dicsel Assistant on adhoc basis and some of them have been holding the
post of diescel assistant continuousiy from 1586 and some others from 1987
and 1988, We are now informed that an identical issue pertinima fo the
same seniortty list was also under chalienae hejore fhe Jodhpur Beneh ol
this Tribunal in OA 40492, Madan Lal & Ors. Vs, Union of India &
Ors.and also six other bateh of connected enses where also (he dispute was
m:ancr s¢ seniorily fist between rankers and ditect recruils, Mr. K1
Shah submits that ihis has heen disposed of f\}. the }(V_H‘.pnr Bench on
22.12.1598 and he has collected a copy i this order of the Jodhpur Bench,
A copy of the Jodhpur Bench jndement is taken on record My Shevde atter
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gomg through the judanent of the Jodipur Dench submits that the issues
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mvolved in the present OA are the same which were considered by the
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submissions of Mr. K K. Shah and Mr. Shevde.

L 3 I the light of the submission of both counsel we dirent the Ratlwav
Admumistration o rezulaic the seniorite ol the present appicaits as per the

direction of the JTodhppr oneh ol the Tribunal dated 22 1208 while
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ove direction, the OA is linallv disposed of No costs
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(P.C. Kannan)
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(V.Rama krishnagé
Vice Chairman

Vic.
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